
FILING UNDER CLAUSE (CA) OF SUB-REGULATION 2 OF THE CIRP REGULATIONS 2016

NAME OF THE THE CORPORATE DEBTOR SHRIVALLABH PITTIE INDUSTRIES LIMITEDIMP-POWERS LTD

DATE OF COMEMNCEMENT OF CIRP 45358.00 29/03/22

LIST OF CREDITORS AS ON 45388.00 01/05/23
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